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(b) i1 so, the number and type. 
lbereo'f; and 

(c) the extent to which the replace-
.... nt of Dakotas has been eJlccLed 
"ereby? 

The Mln!!ter of TraDSpOrt, Aviation, 
S.lpp"'r land Tonrlsm (Shrl SaJljlr. 
Keddy): (a) Yes, Sir. 

(b) One Caravelle aircraft wa.o 
acquired in December, 1965 and two 
Fckker Friendship air,rott were seCUI'-
eel on charter for operation between 
lI"vember, 1965 and April, 1966. 

(c) The acquisition of additional air-
craft has enabled the Corporation to 

.provide Friendship servlres on sonlC 
Df the route. pre,'iously operated with 
Dakota •. 

National Hlp .. ay In AlI8m 

87. Shrl Llladbar Kotokl: Will Ih. 
Minioter ot Transport, Aviation, Sldp-
ping and Tonrl .... be pleased to stal~: 

(a) whether it is a foct that a ;orge 
number of bridges on Natlunal High-
way No. 37 in Assam need urgent re .. 
eonstruction i and 

(b) if so, the steps being taken In 
Ibe matter? 

The Minister ot Tron.,.,rt, Aviation, 
'hlpplng and TOllrhm (Shrl SaDj&\'a 
Keddy): (a) Yes Sir. 

(b) On N.H. 37 there are 26 major 
brld~e. which have to be reconstruc:-
ed at an estimated cost ot Us. 3 ~9 
crores. Contracts for all Ihese brldees 
!lave been awarded to various C'ontrac .. 
tors, and work on moot ot them has 
been commenced. Every elTort.3 
being mode to complete the works t .... 
fore the m'nsoon ot 1967. 

In addition to the 28 major bridll"o, 
there are a I.r~e number ot weal!. 
and nerrow minnr br:d~e5 ha,·ln. I,,· 
dividual lengt"_ less than 100 tt. ~.rh. 
As a nut phase prO.R'rammo:! these 
brld'!eo hav~ been strengthened t~r 
cl ••• 13 loadin!(. Under the aerond 
ph.se. th~ reconstruction of theJ~ 
mlnnr bridges bas been taken ap roo-
eentl7. . ... fl 
Zl71i (AI) ~ 

Pay Seal.. or VeterJnar:v Doctors .. 
Deihl 

88. Sbrl Llnra Reddy: Will the MI-
ni.ter ot Food, Agrlcaltare, Comma-
nltJ Dev.lopment and Cooperation lie 
pleased to state: 

(a) the paY-Ieale. of the :Veterlna.., 
Doctors prevalent in ,the different 
States in India; 

(b) the steps taken to bring about 
uni [ormity in the different ,rade. of 
the Yete;inary Services; 

(c) whether 'the Central Pay Com-
mission h"d re-ommended the ap-
pointment of the MYlore Veterinary 
Graduates In the pay loale ot no, 350-_ 
800; 

(d) whefber Government ar~ aware 
of to:Je strike by the Veterinal'Y .tu-
dents' and Doctors' agitation in 
Mysore for the implemenlalion of the 
oaid pay scales sin:. the 19th Novem-
ber, 1965; and 

(el if so, the step, taken both by 
the Cent",1 and State Governmenta 
in this respect? ' 

The MIDIstcr of State In tbe Minis-
try of Food, Arrlcul:ure. CommaDlt, 
D ... ,lapmenl and C.operatlon (SI&.'I 
Govlnda Menon): (a) to (e). Tne 
fixation Dnd revision of pay Ica~C!s 0;' 
Veterinary Assiltant Surgeona 111 tbe 
States ore the respomibillty of Ih3 
State Government.. The Jurisdiction 
of the Se:ond Central Pay Con' mi.-
lion WB!t restricted t,) Central Go· .. ern-
ment emp'oyeeo c,nlv. The pay scales 
ot Veterinary Doctors cmp'oycd by 
the Stnle Government. vary froll, 
State to State. To bring about uni-
formity in these pay Kale., u far ... 

,po .. ible, the State Government. In-
eludinr Mysore were advised m 
AuguII. 1961, th.t the recomme/lda-
tion. (If the Agricultural Admb; i .. tra-
tlon Committee (~"u .. h CommlUeel 

' ... hirh inte-r-atia pl'l""id~d tOf' rev;!lon 
of scalp, nt PI., for aa;rleuHural In-
vice •• hould muloti, mlLtondi, I,e mad. 
appllrahle to Animal Hu.bandri' Ser-
vi .... also. • 




